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Commissioner of Central Excise and 
Service Tax, Gurugram 
Plot No.3 & 37, Sector 32, Near Medanta Hospital, 

Gurgaon, Haryana-122001 
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                             VERSUS 

  

   

M/s Saxo India Private Limited 
1st Floor B-39, Near PVR Plaza, Metro Gate No.2 

Middle Circle Connaught Place, Central Delhi 

New Delhi-110001 

 ……Respondent 
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Shri Shivam Syal and Shri Aniram Meena, Authorized Representative for the 

Appellant 
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 The appeal is dismissed. For order, see order of date in Service 

Tax Appeal No.60579 of 2019. 

 (S. S. GARG) 
  MEMBER (JUDICIAL) 

 
 

 
(P. ANJANI KUMAR) 

MEMBER (TECHNICAL)  
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